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PART I

Orders and Notifications by the Governor of Bengal, the High Court,
Government Treasury, etc.

GOVERNMENT OF BENGAL

DEPARTMENT OF PUBLIC HEALTH 
AND LOCAL SELF-GOVERNMENT.

Municipal.

CORRIGENDUM.
No. 1002M.—14th July 1939.—In para

graph 2 of Government notification No. 921- 
M., dated the 27th June 1939, regarding 
the appointment of Commissioners of the 
Jangipur Municipality, published at pages 
14Si-1482 of Part I of the Calcutta Gazette, 
dated the 29th June 1939, make the follow
ing corrections: —

(1) For Maulvi Sajjadali read Maulvi 
Sajjad Ahmed Biswas and (2) for Maulvi 
Khetabuddin Ahmed read Maulvi Eetaruddin 
Biswas.

By order of the Governor, 

G. S. Dutt,
Secy, to the Govt, of Bengal.
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